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Petition(s) for Special Leave to Appeal (Crl) No(s).3822/2008

(From the judgement and orderdated 11/01/2008inCRLAN0.1647/1997
of The HIGH COUR TOF M.PATJABALPUR)

CHAND R A MOHA N CHOUDHARY Petitioner(s)
VERSUS
STATEOFM.P. Respondent(s)

(With appln(s) for exemption from filing O.T., ex-parte ad- interim bail)
Date: 15/05/2008 This Petition was called on for hearing today.
CORAM:

HON'BLEMR.JUSTICE ASHO KBHAN
HONBLEMR.JUSTICEDALVEERBHANDARI

For Petitioner(s) Mr. Ranjeet Ku mar, Sr. Adv.
Ms. Pr agati Neekhr a,Adv.

For Respondent(s)
UPON hearing counsel the Court made the following
ORDER
Heard.

The special leave petition is dismissed.

(Parveen Kr. Chawla) (Kanwal Singh)
Court Master Court Master



